
[TO BE PUBLISHED lN THE GAZETTE OF INDIA, EXT ORDINARY, PART JI, 
SECTION 3, SUB-SECTION (i)] 

GOVERNMENT OF INDIA 
MINISTRY OF FINANCE 

DEPARTMENT OF REVE NUE 
CENTRAL BOARD OF DIRECT TA ES 

Notification 
I ~ 

'ew Delhi, t; M arch, 2018 

G.S.R. (E).-In exercise of the powers conferred by section 95 of the Income-tax Act, 
1961 ( 43 of 1961 ), the Central Board of Direct Taxes hereby am nds. the notification of the 
Ministry of Finance (Department of Revenue), number S.0.166 (E) dated the 22mJ June, 
2015, published in the Gazette of India, Extraordinary, Part-II, 'ect ion-3, Subsection (ii) 
dated the 2211

d June, 2015, nari1ely: -

1. In the said notification for the existing 'Note ' at the bott , the following shall be 
substituted:-

"Note 1: The principal rules were published in the Gazette of Ind a, Extraordinary, Part-Tl, 
Section 3, Sub-section (ii) vide notitl.cation number S. . 969(E), dated the 26t11 

March, 1962 and last · amended by the Tocome-tax (71
h endment) Rules, 2015, 

vide notification number S.O. No. 1014 (E), dated 151
h Apri , 2015. 

Note 2: By giving retrospective effect to this notification, no one wi be adversely affected." 

2. · This notification shall be deemed to have come into force fr m the 22nd day of June, 
2015. 

·~ 
. ' . ' 

[Notification No.f hoi8/F.N . 370142/32/?017-TPL] 

Under Secretary tot c Government of India 

Note:- The principal notification was published in the Gazette oflndia Extraordinary, Part TI, 
Section 3, Sub-section (ii) vide notification number S.O. 1660 .) dated the 2211

d June, 
20 15. 
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